
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 

ORDER 
N O:- /J b 7 DATED:-__ / 7-L/_J-'-j _ll>_!_:::;-__ _ 

Sanction is hereby accorded to the additional allotment of funds under Maj6r 
head 2014-Adm. of Justice Sub Head 0488-D&S Judges, under various obj ect heads zn 
f avour of below detailed Courts for the year 2016-17 . 

Rs. l n lacs. 
S. No. Name of the court Tete POL O.E. Salary 
1. Spl. Jud14e (Anti-corruotion) Srina)!ar. 0. 001 ---- ---- -----
2. C.J. M Kathua. ----- ----- 0.10 ----

3 \ Sub Judge, Patla n. ----- 0. 15 ----- ----
4 t''. Add!. Munsiff, Srina}4ar. ----- 0. 50 ---- ----
5. 3'.'1. Add!. Munsiff, Jammu. ----- ----- ----- 2.00 

By 0 1·der. (R~ 
-

_ __t____L_:__....!.-L__ __ D_y_. Regis1~trcp\ (Acctts) 
No: :, 2- q 75- g-4 / AC. Date:- 17/?J/~IT Yf 
Copy to :-
1 Spl.Judge, Anticorruption, Srinagar. 
2. C. J.M. Kath ua. 
3. Sub Judge, Patlan. 
4. / st.Addl. M unsiff, Srinagar. 
5. 3"1

• AddL M unsiff, Jammu. 
6. Try Officer, Sub Try. Distt.Court complex, Janipur, Jammu. 
7. Try Officer, Saddar Try. Srinagar. 
8-9. Try Officer, Katltua! Patlan . 

10. 
. . . . . . . . . . . . . . . . . .for inf ormation and n!a. 
Order file. 


